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8 16.4.89 Heard Mr. Pr.ir Palit, learned Counsel far the :ip)licant 

and Lr..,Misr, 3enior Standing Counsel (Central) at 

some length.HearincT is conciuded.Judgment is dictated and 

pronoanced in open court vde separate sheets attached to 

the record of 0.:.No.349 of 1988.Tht9 application is 

acCordanqJ y c 1 	 bay og the p- ties ta bear their 
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